GOVERNMENT OF INDIA
MINISTRY OF AGRICULTURE AND FARMERS WELFARE
DEPARTMENT OF AGRICULTURE, COOPERATION AND FARMERS WELFARE

LOK SABHA
UNSTARRED QUESTION NO.1858
TO BE ANSWERED ON THE 3R° MARCH, 2020

INSTALMENTS UNDER PM KISAN SCHEME

1858. SHRI GURJEET SINGH AUJLA:
MS. S. JOTHIMANI:

Will the Minister of AGRICULTURE AND FARMERS WELFARE ffﬁruaﬁm?r HeToT AT

be pleased to state the number of times payments failed while transferring instalments of PM
Kisan Scheme, the reasons therefor and the steps taken to remedy the same?

ANSWER

MINISTER OF AGRICULTURE AND FARMERS WELFARE
&Y Td e FeAoT AN (SHRI NARENDRA SINGH TOMAR)

PM-KISAN is a continuous and ongoing Scheme under which the funds are transferred
directly to the bank accounts of the beneficiaries through Direct Benefit Transfer (DBT). The
process of benefit disbursement under the Scheme starts with the State/UT Governments
identifying the eligible beneficiaries as per the Operational Guidelines of the Scheme and
uploading the data thereof on the PM-KISAN portal. Once the data of the beneficiary have been
uploaded on the PM-KISAN portal, it goes through multiple levels of validations verifying the
correctness of Aadhaar and bank account details. If the validation of the data fails at any level,
the data is sent back to the respective State/UT Government for correction. When the data has
been corrected and passed all levels of validation, the payment to the bank accounts of the
beneficiaries is made through the Direct Benefit Transfer (DBT) mode.

Sponsored bank of the State/UT Government remits the fund into the accounts of individual
beneficiary through the National Payments Corporation of India (NPCI) platform. In the process,
sometimes transaction fails due to failure of validation of accounts by PFMS, wrong account
number, closure of accounts etc. To make the transaction successful, further attempts are made
after the necessary correction/validation of bank accounts.

A statement showing the payments failed while transferring installments of PM Kisan
Scheme is at Annexure.



Annexure
Details of pavments of failed transaction in installments under PM-KISAN Scheme. As on

27.02.2020
State Name P:Z:Teznt Payment Failed P:Z?e%nt
Quarter Dec.- Apr. — July, Aug. — Nov.
Mar. 2018-19 2019 2019

ANDAMAN AND 36
NICOBAR ISLANDS 764 1,314 6,977
ANDHRA PRADESH 13,283 33,439 53,014 29,154
ARUNACHAL PRADESH 197 194 24 5
ASSAM 10,787 10,214 8,407 4,162
BIHAR 7,723 7,536 5,917 1,690
CHANDIGARH 1 1 1 1
CHHATTISGARH 2,422 2,965 2,764 419
DADRA AND NAGAR 0
HAVELI 10 0 0
DAMAN AND DIU 27 13 17 11
DELHI 29 31 33 5
GOA 113 76 68 43
GUJARAT 18,001 6,555 9,352 8,678
HARYANA 5,117 1,263 17,578 2,785
HIMACHAL PRADESH 2,666 1,500 2,392 2,189
JAMMU AND KASHMIR 10,699 1,902 1,114 1,109
JHARKHAND 1,930 963 1,533 560
KARNATAKA 30,931 34,622 21,834 2,543
KERALA 9,490 21,552 4,730 4,295
LAKSHADWEEP 0 0 0 0
MADHYA PRADESH 2,70,229 76,165 44,052 1
MAHARASHTRA 5,32,624 1,01,588 42,519 20,026
MANIPUR 455 259 193 145
MEGHALAYA 189 161 104 77
MIZORAM 129 154 146 31
NAGALAND 1,904 1,404 1,083 429
ODISHA 77,273 49,008 38,201 9,425
PUDUCHERRY 103 9 10 1
PUNJAB 7,230 55,599 8,145 7,640
RAJASTHAN 51,935 26,964 6,992 4,995
SIKKIM 0 0 0 0
TAMIL NADU 22,357 29,908 10,820 10,321
TELANGANA 4,747 7,025 9,404 10,815
TRIPURA 70 78 239 318
UTTAR PRADESH 2,38,429 1,27,152 3,09,470 17,173
UTTARAKHAND 9,025 3,031 5,157 3,994
WEST BENGAL 0 0 0 0

Grand Total : 13,30,889 6,02,645 6,12,290 1,43,076
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